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SHRT SHAHNAWAZ KHAN- We
are fully alive to the need for easur-
ing proper payment to the [farmers.
The Government hasg taken vurious
steps in this regard. W= have issued
instructioms to ihe commercial banks
to ensure that on the advances that
they give to the sugar mills the first
charge should be payment for the
sugar cene. That ig why in UP this
year the payments are current onrd
that there are no arrears for the
Present year,

PROF, MADHU DANDAVATE: We
seek your protection. This question
was posed on a number of occas-
siong and the Govarnment does mnot
give a straightforward answer at all
You should protect all of us - frem
both sides of the House. This ques-
tion was repeatedly asked and every
time they say that they will take a
proper decision at the proper time
ang that the matter will take time,

MR, SPEAKER: I can profect you
only if you give me the decision
making power.

ot T faew : weem o, wE
AT 97 W QY ff T W gy gA
gt war ¢ WG 1w G g o wlT
T Wifs g0 dio Hix faa™ & #1e
et & aprar 9t Fealf o7 g o=
o ¥ W ) sqXE e o e
ot fagw  wod

W WG WG AT G 3T Wl

% wopat w7 wd § 30 §io ¥ ) Wi
RuqT  afsh

Slow progress of Drrigatien hn Maha-
rashira

*468. SHRI SHANKERRAO SAV-
ANT: Will the Minister of AGRICUL-
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o ON be pleased
(a) how hndinlmmuhtrs
wag irr irrigation
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(b) what are the reasons for the
siow progress of irrigation in that
State; and

(¢) what attempts are made or are
in contemplation to increase the
flow irrigation in that State?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULLURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) to (¢). A stalement 18
iaid on the Table of ike House.

Statement

(a) The area irngated in Maha.
rashira by surface irrigation exclud-
ing areas by tanks serving less than
250 acreg during 1872.73 and 1573-T4
in the State Sector was as under —

1972.73 4.31 lakh ha
1973714 523 lakh ha.

Figures of area ‘trrigated during
1974.75 are not yet available.

(a) The area 1irrigated in Maha-
irngation potential has been satis-
faclory because the otate is 1nvest.
ing large sumg .n Iirrigation sector.
The State Government contemplutes
to double the outlay on irrigation i1n
the 5th Five Year Plan, The 1rriga-
tion potentie]l that is plaoned fo be
created in the State Ly majer ard
medium gchemes -uring the 5th Flan
15 515 lakh hectares compared to 2.78
lakh hectares devcloped in the Fourth
Five Year Plan.

The Maharashtra Government have
also set up Command Arez Deve-
lopment Authorities for geveral major
wrigation projects for accelerating
utilgation of the irrigation potential
created.

SHRI SHANKERRAO SAVANT.
Before I put any supplementary I
should like fp have some clanfication
because there is sume confision 1n
the figures. The statement says that
the potential to be crzaled In the 5th
Plan 1s 515 lakh hectares while 1n
the statement 1t is given that ir
1073-74 alone 523 lakh hectares have
already been irrigaed. The gtate-
ment further says thai 2.78 lakh hec-
taies have been irmgated in the
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Fourth Plan but the statersant In its
earlier portlon gays that in  1072.78
alone 4.31 lakh hectares have beeh
fvrigaed. Why is this confusion?
will he kindly ociandy.

SHRI KEDAR NATH SINGH: Irtl-
gation potential that is sought to be
created in major and medium sche-
mes during the Fifth Plan, it 8
anticipated, would be 5.15 lakh hec-
tares compared to 2.78 lakh hectares
developed in the las{ plan period.

S8HRI SHANKERRAO SAVANT.
It says that tlus 1s 2.78 lakh hectures
in the Fourth Plan, But in 1872.73
alone 1t 15 431 lakhs of hectares.

SHRI KEDAR NATH SINGH. In
the last plan permod it wag 2.78 lakh
bectares and we propose that this will
be 5.15 lakh hectares in Fifth Plan.

SHRI SHANKERRAQ SAVANT:
In 187273 you have stated this 18

4.31 lakh hectares.

SHRI KEDAR NATH SINGH: In
the Fourth Plan, we sud we created
2.78 lakh hectares. He may not agree
with the figures but these are the
figureg; which I have got.

SHRI SHANKERRAO SAVANT:

SHRI KEDAR NATH SINGH, He
may not agree with the figures. But
the figures which I have got says
this. In the Fourth Plan we created

hectareg of 1irrigation poten-

. So I give up thig clorification
and now proceed to my question.
My question is this. What attempts
are made to increase the irrigation
potential in the State by the
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Central Governiment? Now
irirgation  schemes have
cleared the Cenitra

The Cantral Govern.
ment gives grants and loans.

It is the duty of the State Govern.
ments to manage the money from
their own budget, They have to decide
this. We can only see, when State
Governthents are in a difficult position
some time, that we take such scticn a8
is necessary at that time. It is com-
pletely the responsibility of the State
Governments to manage their own
affairs,

SHRI SHANKERRAO SAVANT:
How much of assistance was given
from the Central Government to the
State Guvernments by way of loans?

MR. SPEAKER, It looks Lke a
domestic quarrel,

SHRI SHANKERRAO SAVANT:
I want o know how much of subsidy
has been given fo them,

SHRI KEDAR NATH SINGH: At
present we have no figures available.
They can be given if a separate notice
15 given for it.

SHRI SHANKERRAQO SAVANT: Sir.
the question is; (c) what attempts are
made or are in cohlempiation 10 fn-
crease the flow irrigation in that
State? That is the questlon asked by
me. So he ought to answer it without
demanding a motice,

MR. SPEAKER; You will plense
look at tise Chair also.
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SHRI KEDAR NATH SINGH: M
" the entire potentiality that s creaied
iy utilised, then, we feel that we shall
be able to reach 98 per cemt of the
total.

SHRI KRISHNARAO PATIL: The
percentage given by the pon. Minister
ls mot aernect. Even the Karve Com-
mittee appointed by Maharashtra Gov-
erament hag given it as 25 per cent
as per their report, (Interruptions)

MR. SPEAKER: Order, pieuse.
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MR SPEAKFR. What ig it that
three Maharashira Members wre stand.
ing simultaneously? The Minister has
given a very clest reply,

BHERI ERISHNARAO PATIL: Sin
n reply to thiz question the hom.
Minister has given some figures. Doed
he mesn to sxy thas irrigation poten.
This s what §

this percentage (six per cent) as
very satistectory when the all.India
average iz only 29 per cent?

MR. SPRAKER; Unlasg 74
dtdpmhovmht:eﬂy.ruo 7
SHRI KEDAR NATH SINGH: Sir,

nakody 13 bepRy- skout the pregress of
urigation. iy Mabavoshtra. But, I cen

CHAITRA 3, 1897 (SAKA)

Oral Answerg 26

tell the hon. Member that the total
monsy in Fifth Five Year Plan—all-
Indie figures—is Rs. 2,401 crores and
the Maharashtra Government is apend-
ing Rs. 375 crores. This is more than
what is spent according to all.India
average.

MR. BPEAKER; Now therc is no
debate, He has replied your questian.
All of you please sit down.

SHRI DHAMANKAR: 1 am thank-
ful to you for having called me. I was
irying to catch your eyes. Sir, the
figureg given by the bon, Minister are
different. The question is regarding
the surface irrigation. The statement
shows only about the figures for
medium and major irrigation. But,
minoy irrigation figures are not given.
Minor irmgation gives guick resulis.
1 do met kmow whether any scheme
has been sanctioned for the minor
irrgation, No ligures for the minor
frrigation for the Fifth and Fowth
Plang bave been given by the kom.
Munister.

1 would like to know from him what
15 the position with regard to munor
trrigation for the State of Maharaghtra.

SHRI EEDAR NATH SINGH: Sir,
the figures which have been supplied
by me aré in respect of medium and
major projects, The number of minor
irrigation schemeg 15 more than the
major ang mediuym irrigation schemes
in Maharashtra.

PROF. MADHU DANDAVATE. in
view of the faet that Maharashira
happens to be a deficit area and minor
irrigation projects would be more
useful I would like to know how much
subsidy would be uvalable. Please
tell us the tota] quantum of subsidy.

SHRI KEDAR NATH SINGH: There
is no policy of the Goveinment of
India to give subsidies iy the State
Governments for minor irrigation,

SART R, 8. PANDEY; Whaut is the
quantity of water which iz available
end how much area is goihy to be
covered in the FHth Five Y‘enr Blad
from the motey which you are going



to supply to Muharashtra in regpect
of major, medium and minoy prige-
tion gchemes?

SHRI KEDAR NATH SINGH: Sir,
in the Fifth Five Year Plan it ig pro.

crores for research and investigation.
Development of Natlonal Park in
Gujarat

+
*480. SHRI VEKARIA:
SHRI D. P. JADEJA:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state;

(a) the latest position in regard to
development of Natlonal Park in
Gunagarh in Gujarat State;

(b) the area esrmarked: and

,,(c) the measure taken for the re-
hebilitation of the persons who live
f;. that area?

THE MINISTER CF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE); (a) and (b). The entire Gir
forest measuring 1412 sq. km, has been
declared as a Sanctuary. Of this, an
area of 140.40 Sq. Km. 15 In the pro-
cesg of belng constituted as a Natioral
Park, Preliminary Notification under
Wildlife (Protection) Act 1872 has been
issyed sangd a final Notification will
follow on completion of Collecior,
Gunagarh's enquiry regarding rights
ete. In the National I'ark no grazing
or exploitation will be allowed.

{c) There are about 840 Mauwlhan
(nomad graziers) familles with ahout
17000 cattle heads Lving in temporery
settlements within +he Gir Sanctuary
area. So far 92 twmilieg have been
shifted and by the end of the Vih Five
Flan thig work Iz expected to be

The State Government is
cres of land per lamily, resi.
accommodstion ele. at the site
they are rehal .
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Al of us are human beings and we

graziers, to migrate from this area to
other areas.

sanctuary as the National Park was to
save the wild life specially the lions.
Sir, the population of liong is decreas-
ing day by day, 1 would like tp know,
what steps Government proposes to
take to save the wild life specially the
lions in this areg?

SHRI ANNASAHEB P, SINDE; Sir
the reason why the Wild Life Protec-
tion Act has heen enacted by this
august House wag to give proper pro-
tection to the wild lfe including horns.
It is true that there bas been soms
decrease in the population of lions re-
cénily. In 1950, it was 200, in 1063 it
was 285 and in 1968. it came down to
177. Ag a result of this ganctuary pro-
posed, the population 19 expectsd to go
up.

—

ANSWERS TO
QUESTIONS .
Problems of Gandak area
*470. SHRI BIBHUTI MISHRA: WLV
the Minister of AGRICULTURE AND
IRRIGATION be pleased fo Afpte:
(a) “whetber attentiot of-the Gov-
ernment hag been drawn £ the news
item appearing in the ‘Indisn Nation'
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